DELHI LEGISLATIVE ASSEMBLY 

   List of Business

          Friday 13th April, 2007/ 23 Chaitra 1929(saka)
2.00 PM

	1
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.

	2
	Special Mention (Rule 280):  The following Members to raise matters under Rule 280:-

1. Shri Tarvinder Singh Marwah    6. Shri Dharam Deo Solanki

2. Shri Jai Bhagwan Aggarwal        7. Shri Surender Kumar

3. Shri A Dayanand Chandila A      8. Shri Vijay Jolly

4. Shri Sushil Chaudhary                 9. Shri Mange Ram Garg 

5. Shri Mohan Singh Bisht              10. Shri Brahm Pal



	3 
	Papers to be laid on the Table:

1. Smt Shiela Dikshit, Chief Minister to lay Annual Audit Report of Guru Gobind  Singh Indraprastha   University   for the year 2004-05 (English & Hindi Version).                . 
   

	4
	Private Members Resolutions:

1. Shri O.P. Babber to move the following Resolution: “This House resolves

  that Government of India be requested to make amendments in master   plan 2021 in such a manner so that all the shopkeepers, who are working   even today in residential area are regularized.

This House further resolves that any commercial activity which is going on in residential areas be also regularized”.
2.   Shri Ramvir Singh Bidhuri to move the following Resolution: “This House resolves that in order to make local bodies of Delhi more competent and effective, Mayor-in-Council System be implemented for making MCD more result oriented, so that aim for Delhi as a world class beautiful city is achieved “
3.  Shri Subhash Chopra to move the following Resolution: “This House recommends that for more effective and appropriate administration in Delhi Law & Order, Police and Land be brought under Delhi Government with immediate effect”
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